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RAMESH NAIR 

 
 The Commissioner of Central Excise, Rajkot submitted an application along 

with a letter dated nil, received on 21 October, 2019, for withdrawal of this appeal 

as per Government’s litigation policy instruction F.No. 390/Misc/116/2017-JC dated 

22.08.2019, as the amount involved is less than Rs. 50 lakhs. Accordingly, the 

appeal is dismissed as withdrawn.  

 

(Dictated and pronounced in the open court) 
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Member (Judicial)  
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